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Shri M. K. Kumaran: May I know
what is the amount so far spent on
this project and how far the land
acquisition and other preliminary
works have progressed?

Shri Raj Bahadur: The amount that
has been spent so far has been spent
on the acquisition of land. 64 acres
of land has been acquired. We are
also going to reimburse the cost of
diversion of road which is Rs. 13,40,176.

Shri P. Kunhan: May I know whe-
ther the Government has received any
offer from West Germany; and, if so,
what steps the Governmenti have taken
with regard to that?

Shri Raj Bahadur: I said, Sir, that
we have received an offer, through an
Indian firm, from the West German
Ship-building yard and we have
invited them to come and negotiate
with us.

Power from Rihand Project

+
( Shrj Bhagawat Jha Azad:
*651.{ Shri Bhakt Darshan:
| Shri Utiya:

Will the Minister of Irrigation and
Power be pleased to state the attempts
that have been made by the Central
Government to reach an early settle-
ment over the distribution of power
generated from the Rihand Project
between U.P. and Madhya Pradesh?

The Parliamentary Secretary to the
Minister of Irrigation and Power (Shri
S. A. Mehdi): The desirability of
arriving at an early settlement in the
matter has been impressed on the two
State Governments from time to time.
The matter is receiving their atten-
tion. -

Shri Bhagwat Jha Azad: May 1
know whether in the past the Central
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Government has been able to per-
suade the two sister governments to
sit round a table and discuss the past
agreement as well as the future one
erising out of it?

Shri S. A. Mehdi: There have been
two Zonal Councils in 1958 and 1960.
The first one appointed a committee
and the second asked the Chief Minis-
ters to settle the matter. The Chietf
Minister of Uttar Pradesh had given
a date in last May, but due to certain
factors it was postponed. It is expec-
ted that they will soon meet and
settle the matter between themselves.

..Shri Bhagwat Jha Azad: Could we
have any idea as to the availability
of surplus power from this according
to the terms of the agreement?

Shri S. A. Mehdi: That could only
be seftled after the Chief Ministers
have settled their own dispute.
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The Minister of Irrigation and
Power (Hafiz Mohammad Ibrahim):
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May I remind the hon. Members, Sir,
that there was a discussion very
recently on this matter in this House
and at the end of that discussion when
I replied to the debate I said that I
would personally intervene and per-
suade both the Chief Ministers to
come round to a certain agreed view.
But since then—it was not long ago,
it is a recent happening—up till now,
I wrote two letters, but on account of
this circumstance or that circumstance
the two could not meet. So I again
say that as far as the Central Gov-
ernment is concerned, what it can do
it will do and it shall do.
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Shri Vidya Charan Shukla: May 1
know whether the electricity to be
generated from the first phase of the
Rihand project has already been com-
mitted? If so, what amount of elec-
tricity will be made avaiiable to
Madhya Pradesh after the agreement

has been finalised? Is there any sur-
plus electricity still available?

The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): As an interim measure
the power that will be generated by
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Rihand project has been promised to
DVC and other areas where it is im-
mediately needed. That will be only
as a temporary measure. The UP
Government are prepared to hand
over 10 per cent of the power to
Madhya Pradesh. As soon as the
talks are over and agreement is reach-
ed, it will be possible to give power
from Rihand to Madhya Pradesh.
There is no question of its being taken
away from them.

Shri Mchammad Elias: In view of
the acute shortage of power in West
Bengal, may I know whether the
Government has taken any decision to
give some......

Mr. Speaker: Order, order.

Shri Mohammad Elias: There were
discussions between the West Bengal
and the UP Governments and I only
want to know whether any decision
has been taken to give some more
power to West Bengal from ths
Rihand project.

Mr. Speaker: Order, order.

Shri Mohammad Elias: Sir, ] am
asking this question because it is in
connection with the Rihand project.

Mr. Speaker: Order, order. He will
very kindly resume his seat. Shri
Sarjoo Pandey. .
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That area will not be ignored. Al
the requirements of that area shall

be met either from Rihand or from
somewhere else.



4395 Oral Answers

Shrimati Savitri Nigam: How many
kilowatts of power have been given
to the Bundelkhand area and the
Eastern Districts of Uttar Pradesh
from the Rihand project?

Mr. Speaker: He has answered that.

Shri Yadav.
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The matter is still under considera-
tion.
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Shri Rameshwar Tantia: The hon

Health Minister said that there is no
control on the pharmacopoea of:





